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The 24" May 2025

No. 11/Na. Vi./Nirva-02/2025-1477--Whereas, the tenure of the Six Nagar
Panchayats i.e. Nagar Panchayat Kochas (Rohtas), Nagar Panchayat Mehsi & Pakridayal
(E.Champaran), Nagar Panchayat Khushrupur & Naubatpur (Patna) are expired and the
tenure of Nagar Panchayat Bikram will expire on dt. 20.08.2025.

Now, therefore, in exercise of the powers conferred by Section-441 of the Bihar
Municipal Act, 2007, the Govt. of Bihar is herby pleased to fix, 28th June, 2025 as the
date for poll for election of the Ward Members, Dy. Chief Councilors & Chief Councilors



flgR o (mERen), 27 9E, 2025

of Nagar Panchayat Kochas (Rohtas) Nagar Panchayat Mehsi & Pakridayal
(E.Champaran), Nagar Panchayat Khushrupur, Naubatpur & Bikram (Patna) on the
recommendation of the State Election Commission, Bihar and expect that voters will cast

their vote on the fixed date.
By order of Governor of Bihar,
Abhay Kumar Singh,
Secretary.
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